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Barauni Firing

Shri S. M. Banerjee:
{ Shri Sidheshwar Prasad:
*53. { Shri P. R. Chakraverti:
] Shri Raghunath Singh:
| Shri Maheswar Naik:

‘Will the Minister of Mines and Fuel
be pleased to state:

(a) whether it is a fact that there
was a firing on workers in Barauni on
th 16th June, 1963;

(b) the number of casualties as a
result of firing;

(c) the reason for the demonstra-
tion; and

(d) the demands of the workers?

The Minister of Mines and Fuel
(Shri Alagesan): (a) Yes, Sir.

_(b) Two workers were killed and
*Wwo were injured.

(c) Retrenchment of workers by
the Sub-contractor and attempts on
the part of other workers to rescue
persons arrested for staging violent
demonstrations.

(d) The workers demanded the
reinstatement of the retrenched per-
sons, increase in wages, oOvertime
payment, festival holidays, leave and
annual bonus and no retrenchments
before the completion of the project.
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Dacoit Menace

[ Shri R. S. Pandey:
| Shri Sham Lal Saraf:
*54. { Shri D. D. Pari:
Shri Birendra Bahadur Singh:
Shri Bhagwat Jha Azad:
Shri Balkrishna Wasnik:

Will the Minister of Home Affalrs
be pleased to state:

(a) whether the Governments of
U.P., Rajasthan and Madhya Pradesh
have submitted any joint scheme for
eliminating the dacoit menace in
their areas; and

(b) if so, what steps Government
propose to take in this respect?

The Deputy Minister in the Minis-
try of Home Affairs (Shrimati Chand-
rasekhar): (a) and (b). Information is
being collected and will be laid on the
Table of the House in due course.

Sapru Committee on Higher Education

*55. Shri P. K. Deo: Will the Minis-
ter of Education be pleased to state:

(a) whether Dr. P. N. Sapru Com-
mittee appointed to examine the pro-
visions of the Constitution regarding
higher education has submitted their
report;

(b) the terms of reference of the
Committee; and

(c) the findings of the Committee?

The Minister of Education (Dr.
K. L. Shrimali): \a) No, Sir.





